CS No 1075212016
Mool Chand Vs, Rambir Singh Gah'ot & Anr.
(Through VIC Cizco Webax)
30.06.2020
At 11:30 AM to 11:45 AM

Frosert Sh Andaman Siagh Cheema, Ld Trameo Judge
Sh Rampal Singh, Ld Ceoursel for the plaintif?
None for tFe defendarts despite sanging of Irx
F.A heard parly. The defsndants aie ot kberty o file
submizgions though ¢ ouel we'l within 3 days
B listed tor orders 01 04.07.2020. Let. & scan~ed copy of
o-der-sheet be sent to Computer Branch Tor u:aFr:m:jin;, as per

il
DrocCECUre. ||

&

(RAJINDER KUMAR)
SCJ-cum-RC (West), THC
Delhi; 30.06.2020

Scanned with CamScanner



CS No.10763/2018
Babita Gahlot Va. Mool Chand

{THrough VIC C isco-\ivabex)

30.06.2020
Al 11;30 AM to 11:45 AM

Sh. Ariduiman Singh Chesma Ld Tralnee Judge.

Prasent :
Naone for 7o plaintif despre sending of bnk.

Sh Rampal Sirgh. Ld. Counsél for the defendart.
ty to file

E4 heard partly. The plaint# is at lite

ihrr ssions through e-mal well with n J days

G listed for orders cn 04.07.2020. Let @ scanned copy ¢f

Branzh for uplcs*ding. as per
|

orgeedure. r‘lf :

(RAJINDER KUMAR)

scJ-cum-RC (West), THC
Delhi; 30.06.2020

srder-sheet bo sert lo Computer

Scanned with CamScanner



